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MR, SPEAKER: T have passed on to made by the international Monetary"

the next question.

SHRI RATANSINH RAJDA: You
are looking only to the right and left.
Sometimes you should be a centrist
also, Both the extremes are there.
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SHR] RATANSINH RAJDA: Either
you are radical or conservative, but
centrism is good
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THE MINISTER OF FINANCE
(SHRI PIRANAB MUKHERJEE): (a)
No such suggestions, as indicated in
part (a) of the question, have been
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(b) and (c) Do not arise,
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whether Government are aware of
the press reports.
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export performance, low tempo of

industrial production, extension of
tenure to Government employees and
tightening of bank lending facility.
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SHRI PRANAB MUKHERJEE: I
am afraid, I have not been able to
understand the quesfion of the hon.
Member. As I understand i, he men-
tioned certain press report without
mentioning the name or giving the
details, So, it is not possible to com-
ment on it. Unless he mentions the
name of the newspaper or magazine
and the particular date on which it
appeared . .

SHRI SOMNATH CHATTERJE:
Current,

SHRI PRANAB MUKHERJEE: That
is not mentioned in the question. You
look at the question, What T say is
that 1T have not received any such
suggettion from IMF stating that ‘your
export performance is bad and you are
to do anything’ I have not received
anything like that.

SHRI ATAIL BIHARI VAJPAYEE:
Have they expressed their satisfaction?

SHRI PRANAB MUKHERJEE: There
is no question of expressing satisfac-
tion or dissatisfaction and I think
I should not say it because I
do not depend on their certificate or
their satisfactlon, but even when the
matler ig being reviewd, they look into
it.

About the second point against the
hon, Member is confused about 2 per
cent of our ghare in it. The position is
not like that, What you are referring
to is the share of trade—trade means
both export and import. 1 am afraid
India did never reach a stage where
India’s share in the world export was
2.64 per cent. True, in absolute terms
our share in world {rade has gone
down and we ourselves have admitted
it, Therefore, it is not a new factor,
IMF need not tell about it. But in gpite
of that, export is expanding. When
the hon, Members get the opportunity
of discussing the Demand of the rele-
vant Ministry, they will look into the
details, but qualitatively it is changing;
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our export basket today consists of
manufactured items which are propor-
tionately more than what it was just-
before a decade. Even in regard to the
diversification of the market, the
actual figure, 1 think, we have given
botp in the Economic Survey and in my
Budget Statement—about 16 per cent
including oil would be the growth of
export so far as the current year is
concerned, though the detailed figures
are not available because we do not
get the uptodate information from the
office of the Director General of Com-
mercial Intelligence. That alsp stands
in the way sometimes.

Sir, I do not know what elSe I can
answer to this,

SHRI SURAJ BHAN: What about
bank lending facilities?

(Interruptions)

SHRI PRANAB MUKHERJEE: My
businesg here is giving detailed and
exhaustive reply almost every week
and even to the earlier questions I
have given you information about
what have been the advances to the
number of rural branches, advances to
the priority sectors. Almost every week
we are flooding you with information.

(Interruptions)
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PROF. MADHU DANDAVATE:
When mother-in-law is not present,
how e¢an this question arise?
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SHRI PRANAB MUKHERJEE: I am
afraid I cannot enjoy this joke as I do
not understand Hindi.

Review of performance of D. R. 1.
Scheme

*397. SHRI GADADHAR SAHA:
Will the Minister of FINANCE be
pleased to state:

(a) what are the objectives of the
Differential Rate of Interest Scheme;

(b) the extent to which the objec-
tives have so far been achieved;

(¢) whether the socio-economic sta-
tus of the targeted section of the popu-
lation has been improve as expected;
and

(d) if not, the reasons thereof, and
whether any review as to the perfor-
mance of the D, R. I. Scheme has been
conducted so far and if so, the results
thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) to
(b). A Statement is laid on the Table

of the House.,
Statement

(a): The objective of the Scheme is
to improve the socio-economic condi-
tions of the weakest amongest the weak
sections of the society through bank
credit at concessional rate of interest
for small productive ventures.

(b) to (d), Acording to sample study
carried out by National Institute of
Bank Management (NIBM) the Diffe-
rential Rate of Interest-Scheme has for
most part covered the class of people
for whom it is meant and a majority of
beneficiaries have recorded positive
changes in their soci-economic position,
as reflected by increase in incomes and
value of assets possessed, The ~ study
has, however, pointed out that ‘cases
where absence of positive change is
observed factors mainly responsible
have been inadequate financing, lack
of supervision of end-use of loans,
divergence between repayment periods
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and purposes for which the loans were
provided, financing of projects and
schemes which were ab-initio not
vaible, These need to le corrected to
secure opfima] results in a much larger
number of cases of Differential Rate of
Interest financing.

SHRI GADADHAR SAHA: Mr.
Speaker, Sir, in the context of the
observation made by the hon. Minis-
ter here, there are cases where no
socio-economic  condition has been
changed under the Scheme and there
are factors responsible for inadequate
financing, lack of supervision of end
use of loan, my specific question is:
What are the corrective measures taken
by the Government for improvement
in the coverage of Scheduled Castes
and Scheduled Tribes borrowers and
elimination of factors responsible for
inadequate financing, lack of super-
vision of end use of loan and for secur-
ing optimal results in a larger number
of cases of DRI finacing?

SHRI JANARDHANA POOJARY:
Under D.R.I. scheme we have been
able to give as on December, 1481 an
amount of Rs. 255.65 crores and the
borrower account under this Scheme
is about Rs. 29 lakhs. So far as the
Scheduled Castes and the Scheduled
Tribes are concerned the bhorrower
account is about Rs. 13.7 lakhs and the
amount that has been outstanding as
on December 1981 is about Rs. 122.98
crores. So, we have taken steps also
to improve the socio economic condi-
tions of Scheduled Castes and Schedui-
ed Tribes. It is very clear from the
amount that has been given to this
sector percentagewise is 48.1 per cent.

SHRI GADADHAR SAHA: One part
of my question has not been answered.
What are the corrective measures
taken by the Government for improve-
ment in the coverage of Scheduled
Castes and Scheduled Tribeg and eli-
mination of factors responsible for
inadequate financing, lack of supervi-
sion of end-use of loan and for secur-
ing -optimal results in larger number
of cases of D.R.I. financing?





